1 WA-2494-2026
IN THE HIGH COURT OF MADHYA PRADESH
AT INDORE
WA No. 2494 of 2026

Dated : 17-07-2026
Shri Abhinav Dhanodkar and Shri Aditya Choudhary, counsel for the

appellants.
Shri Amit Bhatia,GA for State.

Let notice be issued to respondent Nos.9 to 16 on payment of P.F.
within 7 working days returnable within 6 weeks.

Counsel for State 1s directed to file reply.

In the meantime, it is directed that if the appellants are harassed and

they require police protection, then adequate measures be taken by the

concerned police.
(SUBODH ABHYANKAR) (ALOK AWASTHI)
JUDGE JUDGE
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